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IDdIaa Mo1lDtalaeers' Partlclpatlon In (a) whether it is a fact that South 
IDtel'DAtional Meet Korea hu a CODBulate-General In 

-1821, 8brl Atam Dus: Will the 
Minister of Defence be pleased to 
Itate: 

(a) whether it is a fact that a team 
of Indian Mountaineers is leaving for 
France to participate in the Inter-
national Mountaineers' meet; 

(b) if so, whether this team is 
going on an i~ i io  of the French 
Government or on Gvvernment's own 
initiative; 

(c) the foreign exchange to be 
spent on this team; and 

(d) the expected adVantages to be 
derived by the Himalayan Moun-
taineering Institute from this meet'l 

The Minister of State In t:be MInJa-
try of Defence (Sbrl B. R. Bbarat): 
(8) A team of three noted Indian 
Mountaineers left for France on the 
8th July, 1967 to partiCipate in the 
International Mountaineers meet. 

(b) The team went on an invitation 
from the French Mountaineering 
Federation. 

(c) About Rupees one thousand. 

(d) Our Mountaineers would study 
the latest mountaineering techniques 
used by foreign mountaineers. They 
would also exchange views about 
mountaineering equipment, food and 
clothing used at high altitude, method 
of training, aeclimatisation of stu-
dents at high altitude etc. 

South Korean Consulate-General In 
IIlIDa 

-lUI. Sbrl lIN ..., Mdbok: 

8brl O. P. Tyarl: 
Sbrl T, P. Shah: 

Will the Minkler of bterDaI .&train 
be plealld to .tat.: 

New Deihl; 

(b) whether it is alIo a fact that 
India had long decided to set up • 
Consulate-General in Seoul anel ODe 
Shri S. L. Chhlber wu named to be 
India's first Consul-General In South 
Korea; 

(C) whether it Is also a fact that 
this decision hu not been implement-
ed so far; and 

(d) if so, the reasons, therefor? 

'l1he MlDIster of ExterDal.Atrllln 
(Sbri M. C. CbacIa): (a) Ves, BIr. 

(b) Ves, Sir. 

(c) Ves, Sir. 

(d) The reason for non-implemen-
tation of the decision to open • 
mission in Seoul Is the acute Ihorta,e 
of foreign exchange. 

Anti-indian Leafleta Dlstrlbute4 III 
Nepal 

·1823. Sbrl D. C. Sbarma: 
Sbri M. L. SondhI: 
Sbrl Barbuvlr 8IDfh Sbutrl: 

Will the Minister of ExterDal .&DIn 
be pleased to state: 

(a) whether Government'. atteQ-
tion has been drawn to the reported 
distribution of some leaflets in Nepal 
by some unknown sources caUing for 
a struggle against the American lJD-
periaIism and the capitalist Conar-e 
Government of India purported to be 
issued by "Janeta Krantikari PIIrtf' 
India"; ',' 

(b) whether inquiries haVe been 
me,de into the matter; and 

(c) if 10, the outcome thereon 

The MInI8ter of EJttemal AtraJ.-
C8hrI M. C. ~ _  (,,) • ..¥-. ~ '--:' 
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. (11) apd (c). Hili Majesty's Govern- The l ~ of bte.nIal AJrIIks 
JJ)l!nt ot Nepal are also aware of the (Shri M. C. Chqla): ;(a)Tbe Polish 
matter and will no doubt take ap- Ambassador called on the Minister for 
propriate action if aDy offence has External Affairs on 17th July, 1967 
been committed. and had a general exchange of views 
Land, In Cachar-f!ylhet Sector under on various matters including probll!IIll 
. Dlepi Possession· of Pakistan currently before the International 

Control Commission in Vietnam. 
*16U.. Sui N. &. Lukar: 

Shri Shri GopaJ, Saboo: 
Shri Liladhar Kotokl: 

Will the MiniBter of External Affairs 
be pleased to state: 

(a) whether Government propose to 
take any fresh measures to regain our 
land in Cachar-Sylhet sector which is 
at present under the illegal posses-
sion of Pakistan since 1963; and 

(b) if so, the details thereof? 

The Mbaister of External Allairs 
(Shrl M. C. Chagla): (a) and (b). 
The Directors of Land Records and 
Surveys of Assam and East Pakistan 
are periodically meeting in an effort 
to demarcate the boundary; but be-
fore delJl8r.catiOn can take place, there 
has to be· agreement regarding the 
border dispute raised by Pakistan. 
Pakistan's negative attitude towards 
any talks with India make any settle-
ment of the Qorder question Im-
~ i le. -

~l o  with PoUsh Ambassador on 
lDtemaUonal Control Commission 

In Vietnam 

·1625. 8hrl D. N. Deb: 
Shri M. C. Majh1: 
Shrl D. ADlat: 
Shri G. C. Nalk: 

Will the Wn1ster of bternaI AtIaIrs 
be pleased to state: 

(a) whether Government had dis-
cussions with the Polish Ambassador 
OD the prllblems currently being faced 
by the International Control Com-
miniOn in Vietnam on the 17th Jul)'. 
196'; and 

(i? 1f 10, the main points disculled 
1IJld ~ INttome tbeJoeotT - .-

(b) The discussions were of a con-
fidential nature and it would not be 
appropriate to indicate the pOinbl 
covered. 
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